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is incorrect in material particulars and 
is misleading.

(b) Government's policy in the 
matter was explained in the course of 
the debates on the budget demands of 
the Home and States Ministries on the 
5th and 6th April 1954.

Shri Kanavade Patil: May I know
whether in view of the fact that there 
is a great deal of misunderstanding 
about the foreign missionaries in this 
country, the Government is making 
any clear statement in connection with 
conversion and proselytisation of the 
people in this country?

The Minister of Home Affairs and 
States (Dr. Katju): Whenever any
necessity arises and a demand is made,
I shall be prepared to do so.

Shri Kanavade Patil: May I know
whether conversion is allowed under 
our present Constitution?

Mr. Speaker: He is asking for opin
ion; I am not allowing it.

Shri Kanavade Patil: May I know 
whether the Government is in posses
sion of the information regarding the 
conversions these people have made 
during the last five years?

Dr. KatJu: That is a matter of cen
sus. If anybody asks for the figures,
II ahall let ihiem know as to how many 
were converted.
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Shri Badshah Gupta: May I know

whether the same rights and privileges 
as are enjoyed by the foreign Mis
sionaries in India are being enjoyed 
by our missionaries an3^here in the 
world?

Dr. Katjn: May I know the number 
of our missionaries outside India?

Sardar A. S. Saigal: May I know 
whether an hon. Minister can ask 
questions?

Mr. Speaker: The question is not
about the number of missionaries but 
whether the rights enjoyed are the 
same.

Dr. Katju: My hon. friend is put
ting me in very great difficulty. I know 
h? rights I give them. But, what 

rights they enjoy outside, I do not 
know.

Scholarships for Scientific 
Research

•1721. Dr. Rama Rao: (a) Will the 
Minister of Educatioii be pleased to 
state how many senior and junior 
scholarships for research in scientific 
subjects were awarded to the Calcutta 
University during 1951-52, 1952-53 and 
1953-54 and in what subJectaT

(b) How many of the scholars have 
completed their research?

(c) How many of them have been 
absorbed in the National Laboratories?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. Daa):
(a) A statement giving the information 
required is laid on the Table of the 
House. [See Appendix VIII, annexure 
No. 4.]

(b) Two.
(c) The information is being collect

ed and will be placed on the Table of 
the House.

Dr. Rama Rao: May I know in what 
department of the National Labora
tories these post-graduates have been 
taken up?

Dr. M. M. Das: That particular infor
mation is being collected and will be 
placed on the Table of the House.

Shri N. B. Chowdhury: In the state
ment there is a reference to the quota 
according to which the vacancies are 
filled. May I know what is the quota
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fixed for the Calcutta University and 
on what basis it is fixed?

Dr. M. M. Das: If the hon. Member 
carefully reads this statement, he will 
find the reply. The last column, that 
is, the figure for 1952-53, gives the 
qliota fixed for the Calcutta University.

Shri M. D. Ramasami: May I know 
whether these scholarships carry a 
guarantee of absorption after training?

Dr. M. M. Das: These scholarships
do not carry any guarantee on the part 
of Government to give these stipend 
holders any employment after finishing 
their training.

N ational D efence A cademy

*1722. Sardar Hukam Singh: Will
the Minister of Defence be pleased to 
state:

(a) the number of cadets who were 
commissioned on completion of their 
training at the National Defence Aca
demy, Dehra Dun during 1953-54; and

(b) the number of trainees that 
were discharged during the same 
period before concluding their courses, 
on the ground that they did not pos
sess qualities necessary for an officer?

The Deputy Minister of Defence 
(Sardar Majithla): (a) 279 cadets of 
the Joint Services Wing and 340 cadets 
of the Military Wing successfully 
completed their training during 1953. 
The 340 cadets from the Military Wing 
were commissioned in the Army. The 
others would receive commissions on 
completion of full training.

(b) 37 trainees were withdrawn due 
to lack of offlcer-like qualities during 
1953, of whom 15 were from the Joint 
Services Wing and 22 from the Military 
Wing. These figures include with
drawals during 1953 from all the 
courses running at the National De
fence Academy and not only from the 
courses which were completed during 
the year.

Sardar Hukam Singh: May I know 
what was the amount Government 
had spent on the training of these 
cadets that have been withdrawn?

Sardar Majithia: I have not got the' 
figures with me. But, obviously, 
various amounts have been spent on 
the various cadets because they were 
withdrawn at various times.

Sardar Hukam Singh: May I know 
whether the Kunzru Committee ap
pointed for this purpose has submitted 
its report so far?

Sardar Majithia: No, that Committee 
has not completed its job as yet.

Sardar Hukam Singh: We were told, 
during the discussion on this question^ 
by the Minister for Defence Organisa
tion that these cadets that were with
drawn before completing their period 
do not suffer because they were given 
a higher class for the time they had 
spent in the Academy. May I know 
whether these 37 trainees who were 
withdrawn would get this promotion 
as was declared and announced by the 
hon. Minister?

Sardar Majithia: About the promo
tions to the next higher class. 1 should; 
like to repeat that the recognition was 
given for two years completed course 
as J.S.W. and not for cases year by 
year. That question is being examin
ed and we hope to successfully com
plete those negotiations with the Edu  ̂
cation Ministry. If they have comj^let- 
ed two years’ training and they have 
passed the academic subjects sucess* 
fully, then that promotion would have 
been given.

Sardar Hukam Singh: Can we have 
a break-up of this 37 and how many 
of them were already graduates who 
could not avail themselves of the con
cession that was promised to them and 
the number who were matriculates 
who could get admission to the col
lege?

Sardar Majithia: As I said, 15 of 
them were thrown out from the Joint 
Services Wing and for them the mini
mum qualification is a matriculate. So 
far as the N.D.A. is concerned, you 
have got various categories; some come 
from the J.S.W., other are direct and 
they are graduates. Some come from 
the Territorial Army> others from the




